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, for.the ‘applicant.
' A
 for the respondents.

Heard Mr. Sarkar for admission.
. In this application the appiicant
'has impugned the = Order No.
1DDG(NE)/Transfer/96/332—337 dated 25.9:

-“96 1 transferrlng the applicant from

Guwahat1 to Lunglei and declaring him

surplus. It 1is ~understood that the
1

,applicaht has not been released till

'date. The application needs not be

:admitted at this stage and it is disposed
'of with a direction to the respondent No.
:2, the Deputy Director General, North
5Eastern Region, All  India Radio,
:Chandmari, Guwahati to .diSpose of the
trepresentation dated 3.10.96 submitted by

t ’ N
,the applicant to him within one month

Learned counsel Mr. J.L.Sarkar'

' _ Mr. S.Ali, learned .Sr:. C.G.S.C: -

t from today by a speaking order. The

:respondehts are further directed to keep

vin abeyance the operation of the impugned

"order DDG(NE ) /Transfer/96/332-337 dated

125.9.96 pending till disposal of the

:aforesaid representation dated 3.10.96 by

trespondent No. 2.Liberty to the applicant’

:to approach this Tribunal if he is
taggrieved by the decision of the

'respondent No.2.
' ,
‘Appliéatioh is dispOSed éf as above. :

Contd...
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s . IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

* 'GUWAHATI BENCH ' ;

An application under Section 19 of the AdminiStrative§§

6OQA‘Q No. .2%0 /96

Draka . .
Shri Deéfa Bandhu Choudhury

-

. ~versus-
S " Union of India & Ors,
7
INDEX

Sl. No. _Annexure Particulars Page No.
1 A Letter dated 22,8,96

| E.Es(Civil) AIR,Guwahati [ O

2 '_ B Representation dated 22.8.96
3 ' C . Order dated 25.9.96 -
4 ' D Seniority List circulated |2 -~ 30
~on 4.9.96 '

5 E  Extract for surplus Policy % [-32.
6 . ©F Represéntatign dated 3.10.96 3

Signature of thél Applicant
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1.  Patticulars of the Applicant.

Shri Desha Bandhu Choudhury

Upper Division Clerk
" Office of the Civil Construction Wing(C)
All India Radio, Guwahati Division II,

Guwahati

2. PartiCulars of the Respondents
/ _ )
1. Union of India
(Through the birectorate General,

All India Radio, New Delhi).

F 2 by. Director General

N.E. Region S .
all India Radio, Chandmari
Guwahati. |

3. Executive Engineer (Civil)

- Civil Constrﬁct;oniwing,,

- All India Radio

Guwahati Division II

Guwahati ,

4. Dy. Director General

Doordarshan Kendra - L
Guwahati-781024
3. Particulars for which this Application is made,

Thi$'applicatiqﬁ is made against Office Order No.

DDG (NE) Transfer/96/332-337 dated_25.9.96 issued by.the

r
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_Héf

.Dy.‘Director'General, N.E. Region, All India Radio.

Sub : Surplus and Transfer in violation

.0of norms.

4, 'Jﬁrisdiction

The appliéant declares that the subject matter
of the application is within the jurisdiction of the

Tribunal.

‘5.  Limitation

The applicant declares that the épplicant is

~within the period of limitation under Section 21 of

the Administrative Tribunals -Act, 1985,

- 6. - Facts of the case

6.1. That the applicant is a citizen of India and as

’ . ViV
such is entitled to the rights and gféﬁeggigg guaranteed

-

.
-

by the Constitutibn‘of India,

642 That the applicantAwas appointed as Clerk Grade-II
(ndw called Lower Division Clerki, in the All India
Radio, NE Region and posted at Guwahati Sub Division

under Asstt. Engineer (Ciy;l), CCW (AIR).

6.3 That he was promoted as Upper Division Clerk with -

. effect from 1.12.1996. has been working in the Civil

Construction Wing (Civil) AIR, -Division-II at Guwahati.

: Whiie‘workingfas-UDC in the said-office the applicant

~ could know that there would be some transfers for

P



A

abolition of the said Division II' office. He submitted

a representation dated 22.8.96 to the Deputy Director

General, N.E, R., A.I. R for posting as U.D.C. in Doordarshan

"Kendra, Guwahati where aﬁ post of UDC- was lying vacant.

He also indicated his next ch01ce as (1) DDK, Itanagar
and (2) DDK,Tura..His representation was forwarded by .
the Executive Engineer (civil), AIR,Guwahati under letter

dated 22,8,96, ;

' Copies of the letter dated 22.8.96 and the

representation dated 22. 8 96 ate enclosed as Annexure'A'

-

and 'B' respectively.

.,

4. That the applicant was under‘legitimate expectation

,that his representation would receive due con31deration

But most: unfortunately the' applicant has been said to be
surplus and transferred to AIR, Lunglei by and order
dated 25.9.96 issued by the ‘office of the Deputy Director

General,. AIR, Guwahati,

‘Copy of the order dated 25,9.96 is enclosed as

~ Amnexure 'C',

|

5. ' That the applicant begs to state that he has been

'arbitrarily and whimsically treated as surplus. There are

. good number of employees who are junior to him in the -

cadre of U.D.C., in AIR/DDK, N. E. Region. The p051tion of
S4 Ho-99. e D
the’ applicant at serial No. , Zrzfthe Juniormost in the

said list. S .

Copy of the- seniority list circulated on 4.9,

1996 is enclosed as Annexure 'D!',



6; That the cadre of the appiicaht consists of UDC's
of AIR/DDK:of all the statioﬁs of N.E,. Region and the
Transfer is guided according to the seniority of the
cadre,

7 That the Govt., of India, Directorate General

B SN N
AIR, has T &-emigted the«rev1ew scheme for re-deployment

- »

"of surplus staff under Circular dated 2.7.1989. Annexure-
I of the saidxreVisedfscheme deals with the identifica-
tion Of“surplus'for their surplus staff establishment

and thelr further dlsposal. Para 3.0 stipulates the steps

for 1dent1f1catlon of surplus staff,

Some relevant extracts are quoted below :-

- "3.4,1, Determine the number of persons yet to
be declared surplus. Prepare a list of juﬁior most
persons equal to such number by follow1ng the reverse order

Pl

of senlorlty.

/

'3.5.1, where employees are to be declared surplus
out of a cadre rn the reverse erder of seniority invite
.options from persons higher up in the ladder ef seniority
who would suomoto 1like to be_deelared surplus in prefer-

ence to their.juniors'included in the aforesaid 1list (vide

\‘steps 3.4.1 above) for availing of‘the benefit of volun=-

tary retirement or re-deploYment. Obtain options from
such staff in the proforma;....;...

3,6 Now identify the persons due to be declared

»

surplus.



»
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'3;7.1.'Prepare a list of the persons so identified

as’ surplus in the cadre, arrange in the prevailing

order of inter-se—seniérity."

It is stated that the applicant has been-treated
as surplus and transferred in total disregard of the

poliey.

Extracts from the said scheme, is enclosed as

~Annexure 'E',

~

P

e, | That the applicant submltted a representatlon
dated 3.10. 96 agalnst the order to treatlng him surplus
and transferrlng him out of Guwahati His representatlon
is still bpending and he is still contlnulng ‘in the

present place -of posting.

“Copy of the representatlon dated 3.10.,96 is

enclosed as Annexure 'F,

7« " Reljefs sought for

Under the circumstances‘the applicant Prayes for

‘the following reliefs :

1. - The order treating him surplus by the order

dated 25.9,96 be set a51de and quashed,

" 24 The order of transfer by office order dated

'25,9.96‘cpnsequent upon treating him as surplus be set

aside and quashed,



3. - . The applicant be‘posted at Guwahati or

place of choice after determination of real surplus

staff according to revised policy.

The above rellefs are prayed for on the follow1ng

amongst other-

-G RO UND S~

1. . For that Kkx¥ the applicant~is not. surplus
‘employee,
2. For\that the policy of surplus determination

has not been observed while issuing the Transfer order.
3. For that there are many junior persons in

the caére of the applicant and as such he cannot be
surplus and cannot be transferred on that account.

4. That the transfer order is arbitrary and
wh1m51cal and violatlve of policy of Transfer and surplus.,

5, For’that in the facts and circumstances of

the case mala fide and malice in law is the foundation of

the Transfer order, - BN
8. ‘Interim Order
D

uring»thevpendency.of the case the applicant prayes

for the foilowing'interim order 3=

» The.order treating surplus and the order of Transfer

by order dated 25.9.96 be Suspended/stayed,

The ‘above relief is prayed for the. frounds indicated

in para 7 above, ’



9. The applicants states.that he has not filed
any bhhér case/application before any other Court/

Tribunal;

10s That the applicant~ha§vrepresented to the autho-

rities and there is no other remedy under any rule,

except this Hon'ble Tribunal. -

- 10, Particulars of the Postal Qfder.

Lyl 59T

?—10'96
iii, Issuing Post Office :1 C . k-

iv. Payable at G P- . C&vﬁﬁaL”j\

io I.P.O.“ NOQ

.

ii,. 'Date of Issue

-9

I, Shri Deshbandhu Choudhury, son of late Doyal
Bikash Choudhury, Eesident of Bamunlmaldan, Guwahat1-21
aged about 31 years, do hereby verify that the statements

‘'made above are true to my knowledge and that I have not

suppressed any material facts.

/

Guwahati | B © . Signature
7.10.1996 |



Government of India
. office of the Executive Engineer(Civil)
civil construction WingsAll Iandia Radio
Tarun Nagar, Bye=lane NO.l(Near A.3.Ce)

Guwahati-5,
NO.CWG/AIR/Adnn/3(l)/96-97ﬁ4?0§' Date :: 22-3=J)0.
To,

The Deputy Director General (NER) , AR
Chandmari, - ‘ /.

Guwahati~781 003,
i

Subject . s+3 Representation for posting at ;-

i) Guwahati or I1) Itanagar or i1i) Tura.

sir,
Enclosed please find tne representation

submitted by Sri D.Choudhurys UoDeCoys CCW, aLiv Guw.iin-id,
for favour of your kind perusal and further suitable
action, '

In this connection, reference to RHER LXK R

¥pxxex Xxx D.G.s CCW, AILR New Delhi letter NO.A=45011/2/
96-Ch-V/26 dt:17-01-96, is made and requested that 5ri D.

Choudhury? UDC may please be posted at the nearest pussible

station as deemed fit.
' Yours faithiully,

r

s O -\

Enclo: The representation
in original.

wQ=O=

Executive Enginesr(élvil)v
All India Radlo:Gusanatis
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1o,

~ The Dy Director Gemeral,

Chandmari,
Guwahati-3,

( Thfough proper channel )
Subject 13 Request for posting of self.

&ir,
' with due respect and humble sukmission { Ly
to lay before you the following few lines for favour of
your kind perusal and sympathetic consideration please.

That sir, I am one amoiny the staff who becane
excess due to abolition of the then Division-II, Guwauhati.
So far I was not much coucemed about my posting thiunking
that I might be posted at Guwahati. But sirx, the letter
of the Chief &nygineer(Civil)e-II, CCW, AIR, New Delhi. vide
Noo AIR/Cemi/CE ~IT/Mire Jossa13- 23 dated Of . .m.

wheTeln he showdihis inability to pay our salaries froin
October , 1996 onward and requested your honour to get us
adjusted within N.E. Region, compelled me to brzng the
facts of my strugling life to light,

That sir, I an the sole wainin_ memhar af au
fanily consisting of my widowed mother and four younges
brothers and sisters, They are all students. In these aays
of rapdd price rise, it becomes very dif icult for me co
cope with the growing needs of all the members with thne
limited, meagre salary of an U.D.C.

That sir, apart from my financial assistance,
the fanily needs my continuous guidance at aevery step, as
there exists none elder ( after the expiry of my father;
late D,B. Choudhury ) except my illiterate mother, Moreoved,
my life will be at stake maintaining two establishments at
Guwahati and outskirts. :

That sir, under the circumstances stated
sbove, mgy I have the opportunity to seek your favour of
sparing a little bit of your precious time and effort to
look into the matter and consider mae for posting at Giiy
in DDK whereing a post of U.,D.C. I8 stated to be lying
vacant. If in case, it becomes impossible, the next choice
may be taken as (1) DLK, Itanagar and (ii) DDK, Tura in
oxrder of prefarence please,

Yours faithfull,,

. A\\(—W

Dated Guwahati, D. Cnuudhury )
The 22nd August, 1496, ! - ubcC
/// © CCW: Al &:Ghy

y \

~0=0=0=

P
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Gevernmeat of Indis :
Dy.Dizecter GaneralisAll India nadie

North Esstern HegleniiLuwahatd

MM(N&)/Trmstu/%/ 2 ~33y Yated Guwanati,the
3 7 25%h Septenbel, 1996,

LOATERT

DUG(NLE) 48 pleased te erxdexr the fellowing umétcr in
ke cadre of Uppex uivisien Vierk 4in the Nerth cestein
;i: t.el All India nadde enc Clw etg, with lawedicte
-1 :

. "Wi%‘ix&'&&"""'"""""nramh?ﬁd' Remasis
F 7. PRSI 7. ‘- WS { M,

Te  ohxd Ustelhoudnuzy,  COw(C)yAll. reseite Againet @

VIV oo Guwahatd Lungleds  vascant
| : v il)  pedt,,

e Nwt Aslhakxabesty, COr(C) oALh Aolone ' o

UG, Guwahatd ~ bungled
D‘Volxo‘ A

3, Shud DyAdhikard, CCH(C) oAl AedoMe w e

V1 o8 Itanagasr dtanayaz,

51.Nee 16 2 aTe suxplus ataff of the Q/O.M.ano&mu(m. |

AlReGuwahatiy |
MM'

{ DeNobbabumataxsi )
~ ABett,Uirestex
fok Dy.Directer Gsaesal (Mb)

Gepy forwazved %ot
1) The dtatien anginess, All India Radie,
Lungled.

<) The bxracutive angineer(C),iivil Constive~
tien ‘mq. ndl ““‘ MO.DSV.II.

/ ) | " Gueahatie
/S\ J) The Lxecutive Engiaser(C), Civil Ceastruc-
' ‘ _ tion Wing, All Indie Hadle,ltanayeaz, -
\ —1 &) The Ltavisa utrocur. all inule nadle,
Itsnagar.

5)'Th0 NP U ENYLAEIX (LULLVAL VDo vaus sassh
wing,»ll lnola Ma&o.uo Namg& Read,
wuwah atiedd,

0) Thae Statien Mirxecter, ALl lndia ngai
Giwahatd werete nl‘.l.t“t Mo&‘?g 766-“/

4353/ wetod 19,66

n
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/ s — No.GHY.1(14)/96—5/91?3T:§E5

- e : Gévernment of India

> . Ministry of Information & Broadcasting b
' : _« .~ All India Radio::::Guwahati :
, > AR NG EEELELELLEEE

o , .. N

Loy o g 8 SEP 139

' Guwahati,the 29thAugust!'96
(N :
S

- N
€'4P,5Ih@§§ iority List of Head Clerk/Accountanﬁ7
Seni r Stormkeppe /Storekeeper/Upper Division Clerks as b
on 0°,01.96 in the North Eastern Region of All India Radio/
Doos larshan/CCW has been prepared and the same is enclosed.

MEMORANDUM

The Heads of stations/offices of AIR/DD/CCW
in he N.E.Region are Tequestad to examine the above list
wit . the service particulers of the person concerned and

. €ir :ulate the 1list amongst all concerned officials imme-
dis tely and intimate errors,ommisions etc. if any, to
th s station latest by 20.09.96.%%% If no information is
re-elved by 20,09.96 it will: be presumed that there is no
cc plaint from anv memver of rour staff, o

The service particulars of HC /AC /SSK/SK /UDC s
Wl :se names are not incluced ip this list may also please
be forwarded to this ofZ:-n imnediately in the prescribed.
proforma in *he senioriiy Iist so that their names can be
ir :luded in “he nesxt seniority 1list, '

" This may be ireated as MOST URGENT , _
\ \ | E
\‘ \/V‘P\ y’{“\l
SN
( Chahin MedhY )

Asstt, Station Director,
for Station Director,

1 The Jirector General,All India Radio,Aksshvani
Bhavan,Sansad Marg,New Delhi-110 GOt for infor-
maticn, The Seniority List of HC /AC/SSK/SK/UDCss
are forwarded herewith in duplicate.

The [Ceputy Director General (NE) ,All India Radio,
Guwahati for kind information alongwith a copy

of seniority list of HC/AC/SSK/SK/UDCs is forw
~wWardei herewith, '

All Heads of Stations/Kendras/Offices of AIR/.
DD/CCi in the North Eastern Region, .

Y
!

po

\
L v
for Station Direct r.
e, 7. By, S ol
OLLLQ’A, ) k £t 7n "‘1 ’
' %50{&7—-—9 h j

| e o
- ~f%%§zz::::~ | § o



- SENIORITY LIST GF UPPER DIVISION CLERK/SIOREKEEPER(JT.)'IN THE N, é REGLON
OF ALL INDIA RADIO/DOORDARSPAN/”CJ AS.ON 01,01.96

- - ——-——_——-.—————_—__._
- - -
- e -

-, Educatio- § Date of JDate of jDate of §Date of IWhetheerhethe¢§Place of JRemaTks
S1 oo Neme 1 nal quali-y birth I1st apptt. icontmuous. yWhich }Pt/QP/ §Sp/ST/ gpresent
N94{;,; o Iflcatlon 1§ . in AIR/DD/ apptt.: senlorlty Temp. OBC posting . ?
‘ i : 'i ‘ ¥ YccW and  fthe present Jcounts in Iin what |}
. Qwhich Igrade lthe presentl g §cadre 3
| - 1 - . cadre Date of regu-‘grade, :
7 X 1 r I%ir apptt. %n ¥ ] - ¥ I
- . e presen -
Sy i { I ‘ Qgrade : ! 1 - !
C e e e e - == - - - - - - ¥ ----- f----- t Sy T T b - ST F--=1%- 5" Sl C
IR S e SER Il b- - RS I i R
_ ~  charms H.S. 18.7.49 21.9.67 4,9.73 9.9.74 Pt., Neither AIR,Silchar
1. LI Smt. Y Sharr}a 25'9.74 as {J’DC
». Shri 5.K.Bhattacharjee HSLC ~ 10.1.48 9.6.72 . 3%.8.;2 15.9.76° Pt.”  -do- . -do-
3. Shri M.K;,Dash‘ Matric 1.9.42 . 11.8.64 1:%:74 ?.6.77 Pty ‘§/c AIR,3hy as UDC
Al smt,_K“Cbékrabor?y MatriCA 15.3.44 28,?}64 : gfgf;g_ 9.6.?7 Pf. Neither DDK,Shy as UDC
. . 3.C. R« Matric  1.5.43 29.3.65 1,2.74_ 5.3.80 Pt. s/c DDG(ME), 8IR,3hy
5; Shri 3.C. Roy SRR 5.3.80 | - as UC
. - N B.A. 1.4.47 41.2.66 - 11.2.80  3.6.80 Ft. . Neither AIR,3hy as UDC
‘6. Shri a.K. B.ora e ‘ 3—-6—-8—6 _ R : - 4
o . 3.4, 11.3.48 1.3.73 24.5.79 1 12.,9.80 Pt,” -do- AIR,Agartala
7T Smt. Sila Paul . ‘ - T§T§f§—~ . as GDC
8. Smt. c.k;'Thépa © HSLC 1.3.57 4.4.75 14.9.84 14.9.84 . Pt. -do-  AIR,Aizawl
| . 3 e ' 4 ‘ . : ‘ : as UDC
é;"Sﬁri G.N. Talukdar B,A.& 1.9.52 17.7.72 - 9.11.84 9.11.84 3 pt. ~do- sy .E(C),ccH,

Hl»nl

AIR,Ghy as UDC
© Contd...2/-
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1 _ i e - - -
© 40x"Shri D.B. Suner 3.A. 1,5.47
11, Smt. P. Mary HSLC 1.8.58
2. Smt. V. L. Remliani HSLC 1.3.57
43.. L. Banik 5.Com. 24,3.55
14. Shri D.:. Acharjee PUC 1,1.55
5. shri H.N., Pathak  3.A. 1.3.51 .
16. shri E. Sohtun =.U, 1.3.56
17. Sari R.C. Deka £.U. 1.2.50
1. Shri J.C. Ramchiary HSLC 12.6.48
19. smt. G. Bachi latric 10.12.49
50. Shri Th. Sarat Ch. B.A. 1.1.51,
singhn : - :
S 21, Mrg. Jutﬁika'shatta— HSLE 20;1.51
: charjee = . A :
" 22. shfi 1. Ibomcha Singh.B.A.

e me wm e em e tem o= = e e =

. 30.10.86

17.4.85

24.2.85

19.4.85

29 .4,85

30.4.85

30.8.85

29,10.85

29.10.85
27.1.86

25.4.86

6

11.4.85

" 17.4.85

19.4.85
29.4.85

30.4.85

30,8.85

29.10.85

29.10.85 .

27.1.86
25.4.86

17.6

.80

30,10.86

Neitnher
-~do-—~
~do~

S/T

Neitnher

s/t

Neither

' ‘....d:.)._

~-do-

ccii(c),AIR,

.3hy as UCC

" AIR,Kohima

as UDC

AIR,Aizawl
as UGDC

DDK,3hy as UDC

"DOK,Silchar

as UoC

AIR,Dibrugarh
as UDC

AIR,Shillong
as ULC :

£PC(HE),AIR,3hy
as UDC

~do~

AIR,Silchar
as UoT

AIR,Imphal =

as UoC .

CCH(C),AIR,;

'~ Silchar as UDC

—do-

AIR, Imphnal

- as UDCA

-~

[ SV U

-— - m eme ewm e

contd...3/5
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(3) ;

U et

1 2 3 a_ 5. _ . _ _ _ 6_ _ _ _ _ _ 7

fs;' ------------ . - =
. 23, Shri R.C. Baruah(Seal) 3.A. 1.11.49 8.9.,70 11.11.86 11.11.86

24, Shri P.n, Deka £.U. 1.6.51 5.,7,72 C11.11.86 0 T 11,11.86
© 25, Smt, Ratna Podder HSLC 22.12.48 .1.10.73 1.12.86 1.12.86

26, Shri ;.C. 3aruah B.Com. 1.1.53 1.2,75 - 11.12,86 -11.12;86

27, Shri T.C. 3aruah HSLC 1.10.51 5.2.75 2.3.87 2.3.87

28, Shri S. Magendra katric 1.3.42 5,6,65 5,3.87 5.3.87

' Singh - - as Choukidar :

L 6.9.73
as_ CG-II(Ad-hoc).
27,25.74 Reg,
29, Shri F.C. Das B.A. . 1.1.53 15.9,72 3.11,87 3.11.87
’ . . ‘ as - Peon. o .

30. Shri Amulya Sarma HSLC 1.1.93 1.2.74 9.11.87 '9,.11.87

31.,$hri P.K. Sarmah . B.A. . 9.6.55 27,8.75 12.1?]87' 12.11.87

32. Shri G.C.. Choudhury HSLC 9.1.54 . 12,10.76  12.11.87 12,11,87
. 33, Shri P. Rungsung - - B.A. . 1.3.54 _ 5.4.73 8.2.88 - 8.2.88
.34, Smt. R. Marina .- . HSLC - 1.3.54 1.7.74_ ' 8.2.88 . 8.2.55

‘.1r731:

Cm———

Pt,

Ft.

pt.
~t.

T mw em o e v e e m wm e me er e e -

Neither

s/c

Neithef

~do-

S/T
Neither

s/c
Neither
—do-

-do~

DTE RPN N

i "".-“-"'--—-—-—————_-——_

DDK,Suwahati
as UoC

Sg .E(C),CCn,
AIR,3hy as UDC

CCl () ,AIR, 3hy
as UDC

ODK,Dibrugarh
as ULC

~do-

AIR,Imphal
as SK

AIR, Suwahati
as SK.

AIR,Suwahati
as UDC '

DDG(NE),AIR,
Ghy as UDC

AIR, Guwahati
as UC

DDK, Imphal
as UDCA

do- a3 . SK.

bntd.;,4/—
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Haed

(5 |
’ | Ll ‘) v
- 3_ _ _ L8 S 6 o =T 8 2.
48, smt, Awtzaching B.A. 23.9.60 1,12.80 29.3.88 29.3.88 Pt. S/TN
9. Smt. Kh. Tararani  Matric = 1.3.47 19.12.80  30.3.88 30.3.88  “Pt, Neither
Devi (Hindi) ' ‘ - . B
'50. Shri M. 3ezbzruah  P.U. 16,5.58  1.9.81 16.5.88. 16.5.88 . Pt.  -do-
51. Shri G. 3en HSLC 11.11,60  16.6.81 10.6.88 10.5.88 Pt.  -do-
) : . as HT
52. Shri S.P. 3urung P.U. 1.7.48 1.4.74 20.8.88 20.5.88 pt.  -do-—
53. 3mt. k. Sohliya HSLC 1.8.54 3.12.80 20.8.88 20.8.88 Pt. - S/T
54. Shri L. Nongsiej i:‘,U/. » 1.3.57 19.12.80 20'8.8'8 20-8.88 Ptlc S/T
55. Shri Bivas Deb H.S. 3.4.59 25.5.79 28.11.88 28.11.88  Pt. Neitner
' : >G-11(Ad-hoc). . :
70.11.81 Reg. |
6. Shri L.H.K. Singh  PUC 1.5.57 7.12.81 . 28.12.88 28.12.88  Pt. -do-
57, shri H.K. Narzary =~ HSLC “1.9.60 5.9.81 11.1.89 11.1:89 pt.  S/T.
'58. Smt. Chitra Goyari — HSLC 1.3.57 2.9.81 23.1.89 23.1.89 Pt. S/T
59.»'Smt.. D. P'urkayastha B.A. 1.9.D00 °  =C.C.T¢ PRI SR ~n.z.en D Nedther

AIR, Imphal
as UDC

de—

DOMC,3uwahati
as UDC

Ala,Silchar

~as UubC

Now-’at AIR,

NES,AIR,
i Kohima

llong
ULC
-30~

-do-—

AIR,Agartala’

~as 3K

CCH(C) A1,
Silchar as UGC

AIR,3uwéhati
as ULC

CCi(E),AIR,
3hy as ULC
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73!
74.
75.

76.

77,
78.
7?.
80.
81.

82,

Miss S. Jahan HSLC
Shri B.S. Telukdar HSSLC
shri U.X. 3huayan F.U.
Shri £.x. Szikia HSLC
shri S.K. Acharjee  HSLC

Shri Dhiraj Changkakati HSLC

Shri R.X. Subhaschandra HSLC
Singh

Shri Szilen Choudnury H.S.

Shri M.K. Mazumdar  B.Com./
: BJA.
Shri Jyotiprakasn . B.A.

Singh . o
Smt, B. Sonowal Gogoi 3.A.

27.9.61

2.11.52

9.8.56
1.8.63
1.7.61
6.1.64
5.2.56
5.1.58

1.5.59

23.12.75 -

3.8.79

- 15.9.82

20.,4.71
as Peon

1.2.7D

as LCC

25,5,.8t
21.8.82
1.1.81

9.9.83

'1.4.80
15.7.81

$1,12.81

22,10.83

29‘9'89 » 29D9089 .

30.9.89

30.9.89
30.9.89 30.9.89
© 30.9.89 30.9.89
6.,10.89  6.10.89
1.11.89  1.11.89

22,12,89 22,12,89°

25.1,90 25.1.90.

9.4.90
9.4.90 9.4.90
19.6.90

9.4.90

Pt.

Ft. .

Neither
s/c

S/T

Neither
-do-
~do-~
—do-~

-do-

~do-

as UDC

- Mm ew emm ew wms wr ew S wW» MR S Er @A T S SR SR AP S S8 W G WS AR W gy e W mm e G e e em e am e -

DDK,Dibrugarh’

“as UDC

S3.E(C),CCH,AIR,

~ Ghy as UDC

DOK, Suwanati
as UDC

DOK,Dibrugarn
as UDC

AIR,Haflong
as UDC

CCW(E),AIR,
Ghy as UDC

DDK,Imphal
as UDC

DoK ;Agartala
as SK/UDC

-do- a's UDC
AIR,Imphal
as UDC

AI#,Dibrugarh

Contd...8/-



86, Shri S.K. Sen

87. Smt.

- g88. Smt. Shiuly Dey

‘89, Shri Prabir Kz.

90.

Shri P.D. Sarma

F. Naha

B, Kharmalki

Arun Kanti Dey

T.C. Bharalil

D. Choudhury

B.A.(Hon)31.12.60

S3.Com,

‘ﬁCAy

E. Cbandra'singh HSLC

4

4 _ ___5____. 6
1,8.53 15.6.72 30.7.90
Sroup'D!
23.7.54  9.12.74 31.8.90
as C3-1I(Ad-hoc)
T 7.12.76 Reg.

12.1.56 16.1.82°  31.8.90

9.10.63 30.4.84 19,6.90
72.11.90

21.9,84 26.6.90

. 57, 11.90

15.5.52 20.11.81  23.11.90
1.1.55 27.4.84 23.11.90
1.9.63 3.9.84 23.11.90
1.2.61 9.7.84 30.41.90
6.2.59 5,6.85 30.11.90

(AN)
9.2.66 '26.8.85 1.12.,90
1.10.50 19.5,84 6.12.50
3 T T (aN)

'30.7.90

31.8.90

31.8.90
22.11.90

22.11.90
23.11.90

23.11.90-

23.11.90
30.11.90
30,11.90
(AN)
4.142.90 -

z

/

6.12,90" -

(AN)

Tenmp.

Pt.

Pt.

- Pt.

Temp.

<_Pt.‘

—do-

s/T
Neither

s/c

Neither

~do-

-do~

-do- |

.‘ -dO=-

—d o=

AIR,Haflong

“as UCC

DDK,Silchar

" as ULC

~dc-

NES,AR,Shillong
as ULCT

‘AIR,Shillong

as ULC

AIX,Azartals

as ULC

cci(C),AIR,
Ghy as UDC

AIR,Guwahati
as ULC

ppC(NZ),DD,3hy .
as SK :

'AIR, 3uwshati

as ULC

ccw(c) ,AIR,Zhy

(Div-II) as UDC

DDK, Imphal
as U

4
- =

Working a
JRO on De
- ytations

Contd...9/-
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1 2 __ __ 6 L4 8 __ % __ _30_____ 11 _ __
A96.AShri N.Joychandra*Singh.B.A. 1.1.61 5.9.84 6.12,90 6.,12.90 Pt, OBCJOH  DDK,Imphal
T : .(AN) ‘ (AN) - as JRO.
97. Shri L, Shanti Kr, -  HSLC 1.1.63 5.9.84 6.12,90 6,12.90 Pt,  Neither DDK,Imphal
Meitei (AN) (AN) (OH) - &s UDC
.98, Smt. Chinkholhing HSLC 1.12.59 2.8.80 7.12.90 7.12.90 Pt. S/T AIR,Imphal
- , . as UDC
99, Smt. I. Lhovili Swu HSLC 5.4,63 3.9.85 7.12.90  7.12,90 Et, S/T 4IR,Kohima
‘ o ' : as UDC
'400. Smt. H. Zomuanpuii  HSLG. 14,9,64 22,7.85 12.42.90 12.12.90. Pt. S/T DDK,Aizawl
R _ as UDC
101. Shri 3.N. Borah . HSLC 19.2.59 17.7.84 14,12,90 14.12.90 Pt. S/T £1R,Dibrugarh
- . ' : : as ULC
‘402, Shri R.K. Das HSLC 30.6.52. 7.9.74 19,12.90 19,12.90  Pt, s/c AIR,Silchar
' : : N : as UoC
103. Smt. Lalnunengi HSLC 18.3.63 22,7.85 21,12,90 21.12,90  Pt, ST - AIR,Aizawl
' : - : ' as UDC.~
104, Shri T.K. Dey. B.A. 6.3.57 1.8.84  26,12.90 26.12,90  Pt,  Neither DIK,Shillong
‘ . : - ~ : as ‘UDC -
105. Shri S.Z.,Paul 8.Com. 12.,1.57 14,4.82 12.5,88 31.12.90 . Pt, -do- DDMC,Tezpui
' ’ : = as Steno(Ad-hoc)31.12,990 ' as UDC
14,8.84
Cc3-II(Ad-hoc) L _
- - - . - 9.11.84 Reg. _ s/T DDK,Dib,as UDC
; 106. Smt. T.s, Burgohain P,D.- VIR P 31.1.86 31.12.90 31.12 AN S
107. Shri Sankar Brahma™™ HSLC 26,1.55 7.1.86" 30.11.90 7.1V s/t DPC(NE) , DD, Shy
- ) - : , S " as UDC -

CContd.y. 10/~
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- 3 AL L3 LS T8 _ S _ o1 1__ .
10g. ‘Shri P. Chakraborty HSLC 9.1.61 20.1.8¢6 5.12.90 20.1.91° - Pt, '_Neither AIR Guwahati
shEi P e o T AR
109. Shri B.C. Kalita PU(Sc) 22,6.59 17.12.84 31.1.91 31.1.91 Pt. - ~do- A1IR Dlorugarh
4 : ‘ S ' as UD”
11g. Shri A. Chakraborty B.A. 1.4,62 8.10.85 31.1.91  31.1.91 Temp. ~do- ch(c),Ala,Ghy |
: o : ’ _ (Div-11I) as UDC
114, -Shri K.P.Choudhury H.S. 21.1.%4 16,1.82 $1.2.91 1.2.91 Pt. s/T DDK,Agartala
A . as UDC
11p, Smt. M. Kakati B.Sc, 21.1.62 11,10.85 6.2.91 6.2.91 Ft. Neither PPC(NE),DD,3hy
: 5 ' : : as UDC
’/.—‘ - R
113, Smt. Gouri Das(Biswas) HSLC 4712.62 - 26.11.85 18.2.91 18.2.91 Pt. ~do-~ ~do-
114, Shri Amiyangshu Das HSLG 15.1.54 20.2.86 13.12.90 20.2.91 Pt. -do-  CCi(C),AIR
: 20.2.91 ‘ : Silchar as ULC
i Ranjit Koul B.A. - 17.5.57 16.9.85 1.3.91 1.3.91 Pt. ~do- DDK,Agartala
. as ULl
i Sanjit Kr. Deb B.A. + 9.8.57 28,6.84 11.3.91  11.3.91 Pt. ~do-  AIR,Agartala
, as UDC
i Anupam Shattacharjje 17.1.63 4,4,86 1.1.91 4,4,91 rt. -do- AIR,Guwahati
3.Com. : 4,491 . as'ULC :
i Chandan Das 2.U. 1.1.64 28.4.86 20.11.90 26.4.94 .  Ft. ~do-  DDK,3uwahati
, | 28,4, 91 o as UbDC
i Ranjit Biswas - £.U, 1.3.62 30.4.86 19.2.91  30.4.91 Pt, ~do- ~do- as SK
‘ 3\/ "'foy‘ . " i
12 0. Shri Liangchunga® P.U.  "1.3.62 24,7.86 ~  18.4.91  24.7.91 " Pt. S/T DDK smuong |
R i
1

Contd...11/~
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123,
24,
125.
A26.
127,

128,

Sukla Das

Mita Chanda .

A.K. Acharjee

SQ Ali‘ 4- .

S.M. Farooq .
D. Bhattacha-

A.R. Baishya

Eamin-Tatung
S.B. Roy

Nirodetsinha
Kawala Sén'

L. Hazarika

T (1;1
3 4 5
Q&Ia.z:.1o}é{¢5 14:8.86
Class=iIZ 8.5.62 22.9.86
PUA) 31.10.62 1;5.9.86
HSLC. 48.12.57  27.8.82
JHSLC 25,12.63 _2§.10.86
B.A. 15.11.62  1.11.86
HSLC 15,47 é;5.57
. as Peon
Natris 1.19.63' 130.10.86
B.A. 12.1.61  26.11.86
HSSLZ 14{9.6§ 4.10.86"
HSLC 20.11.49  20.1.75
X1 Fzssad 1;2.6$  36}10.85

-

-

-

L ST S e T T e S

.6" 7
22.11,90 148,91 -
. 13.2,91 22.9.91
16.1.91 26.9.91
560;0;1
. 10.7.90 10.2.92
om0
- 15,4, 91 10.2.92
10.2.92 - _
- 14.2,92 14,2.92
15.2.9é 15,2_92
: 2'3'92 . 203092
24,3.92  24,3,92
| 1.4.92 1.4.92
T 4.4.92 4,4,92
 28.4,92 0. 25.,4.02

Pt.

Temp.

Pt,

Pt,

Pt..

Pt,

Pt.

- s -

Neither

-do-

-do-
-do—

.-do-

-do -
s/cC

S)T

Neither

03C

'. Neither

_RTI(F),AIf  Now at AIR
Shg.as UDC

Shillong

SCH(C),al1R,
Itanagar
as UDC

AIR,Tura
as UDC

1DDK,Tura
as UDC

-do-

AIR,Dibrugarh .
as UDC .

DDK, Tura
as UGCC

AIR,Itanagar
as UDC

DDK,Silchar
as UbC -

AIR;Kaiiashar.
as UDC

AIR;Kohima




1 2 e e - - 3 _ . -
{33. Shri S. Nath PL(C)
134. Shri Tomanjeo HSLC
Singh ' C
13%. Shri V.S. Johnson’ | HSLC
136. Smt. Mani Das HSLC
Kalita
' 437. Kum. Ruma Deb P.U.
438, Syed F, Hussain 3.Com
(Hons)
139, Smt. Usha Hazarika B.A.
140. Km. Lalrammawi B.A.-
141, Smt. M. Jamuna Devi B.A.

"—-—————————————-—-—

145 Mrs. Sanghamitra

" putta(Baruah) .

142 ,\Smt. Suman Bhoi

shri K. Chakraborty pLUL(SC)

94, Miss S.-Bhatfacharjée;B.A. )

B.A.

- e

N
STl
3.3.63 16.1.87

" 31.1.54 - 7.4,77
as Farash
72.2.87
as C3-11
1,3.63 22.,7.87
1 23.12.63  26.8.87
15,8.61 16.9.87
10.1.67 11.1.88
4.3.58 3.11.87
30,9.66 8.7.87
1.42.62 ~  20.1.88
.3.12.63 14,9.87
o4 T LA 25.3.85
" 49,6.63  .31.7.87
20.4,66. - 21.9.87

15,4.91
27.2.93

.27;2.93 -
»§.3.93
57.3.93'
22,3.93.
16.9.91
- 24,3.93

24.3.93
1 29.3,93

31.3.93]

-31 3 93

26,4.93

27.2.93

27.2.93°

9,.3.93

17.3.93

22.3.93

24.3.93

24,3.93
$29.3.93

- 31.3.93

31.3.93
 26.4.93

Temp.

_ Pt.

Pt.
pt.

pPt.

Pt

Pt.
Pt.

bt .;

Pt..

s/c

s/t

s/c

Neither

1_ ~do-

s/T

" s/T

_ Neither
s/t

Neither

,; as SK

 Cdo- - —do- s UDC

A

-do-"

_DDK Dibrugarh
‘as UDu .

DDK, Imphal
as KB SX

AIR,Dib:ugarh
as UIC

Ald, ah“llong
as SK :

. DDK, JUWchati

as UD»

DDK,ch:ugarh

as UDC

_AIR,Imchal

as UCC
'.de—

DDK,Shillong
as UDC

AIR,Tezu

3

.sg.E(C), CuN AIR,

3

Shy as UD° Contd...13:
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146, Shri Subrata Bhatta- B.Sc., 11,62 7.12.87 . 29.4.93. . 29.4.93 Pt. Neither AIR,Silghar
char jee ' Lo 7 o ' " as UDC
147. Shri D.K. Das H.S. 10.7.61 10.12.87 29.4.93 29.4,93 Pt. s/c AIR,Belonia
= ) : . ' L ' as UDC
148. Shri L.M. Borbhuayan P.U. 30.3.58 11.12.87 29.4,93 - 29,4,93 Pt. s/c ; 3,Pasighat
. : ' " ‘ . as UDC
149. sShri L. Kakati - p.U. £8.6.58 2,11,87 30.4.93 30.4.93 Pt, S/T DDK,Guwahati
» ‘ ' . , as UDC
150. Shri Biswajit B.A. "5.1%,63 19.7°2.87 22,6,93 - 22,6,93 Pt. . Nsither ALIR,Agart=la
Bhattachar jec ' _ : , R as UCC
151, Shri Puran Chetri  HSLC £2,9,5% 5.5,.i8 2.,6,92 24,6,93 Ft. ~do- AIR,Kohima
‘ . . | - . ) : - as UZC
152, Smt. Sanjita Dutta B.A, 1.6 24,83 9,7.93 9,7.93 Py -do- ' DJK,Agzartsla
- ) : L ' . o : as UDC
183. Kum. Binapani Deb HSSLC 17.2.63 1.7.87 12;7.93 12.7,93 Pi, —do- AIR,kKailakhonaz
: ‘ ' as UDC
154, Shri Alok Biswas B.A. 2,3.62 i1.4.88 16,7.93 16,7.93 ‘Pt. -do-  DDK,Kohima
o - ' : ' as UDC
155, -Shri Dulal Roy HSLC 3.2.¢2 25,1.88 28,7.93 28.7.93 Temp, S/U DDK, Itainaoz:
. , ) as UDC
156. Shri Irom Kulajit 2R $+.3.67 28.3.88 4.85,93 4,8,93 pt. Neither DDMC,Imphal.
Singh : ' ' as ULC
ShIi TilOKBOIO ’ P.Uo ?‘..1Q65 23.905/ O.V../o !/T :DKgItC"Z‘_’J?I Nnw at

157.

as uvuo

Contd...14.
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183,

184.

185,

186.

187.
188,

189,

190.

ySoh N

1 92.

193.

Shri Lalramtiama -

Shri R.K. Sarma
Smt ., D. Sawkmie
sm” . P, Choudhury

Shri M, Haloil
Shri D.S. Murthy

Sh:i§ D'KO Das

ShierRebiare- KT cdas - Madn ¥803k..
ShrizByCy b,

Shoid Ustam:Bhuja ¥ .-

stu;wah
- B.Com.

- HSLC

(B.Ed.)
B.A.

B.A.

3.A,

© HSLG.
CBSones

Mrs. Ngalneikhowlsmsss. MSLE.. -

48,9 .65

L DYIELEZ L 20 AxBERE T

20 o4 .89
10,.7.60 -
5.9.66 27.4,89

1.2.60

27.2.63  29.4.89

3.40.69 6.5.89

R i AT

211,94

28.4.89 30.9.54

28.9.94

23.1.95

.5“94 - 3“43tg§.‘
3D 94
7.3%.94

30.9.94
28,9.94

23.%3.99

BEET ‘WW&?@?M%!-‘ 23 8g94 "

«-~21;4o¢94

_4

CRET

S i

_ﬁg%§g34ﬁaﬁ“fem9x?f SIT

3“5~%$m~~ﬁmh§ 93?4ﬁ°23§®¥ﬁa

Tem.o‘ ’\Ieither. AR, quah‘-‘v

2 2P
Ps.
Pt.
Pt,

- P%,

»-Eihga;; sﬁ;n 

Temy."

’f emp ﬁ-a-»M/
o T

Neither

Neither

_‘aS‘UDu‘

a:iUDC

DDKtShi&long
as UDC.

DDK, Guwahati

. as UDC

'~ ~do-

DDK,Itanagar
as UDC

AlR, Tura

as'UDC

DDK‘Juwanai)
allﬁﬁk.

aS“UDC

DD&GImphaL ‘
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.. 170..Shri N,C. Debnath  B.5¢. 292,65 7 14 o11u88 - 74,95 Fed 95 Pt 'Neithexr. AIR, Tezu - =
R . . : . - . _ : . : : aUDG - | e
(71. Shri P.K. Chakra- 3.5c. . 13,5 - f4.11.88  20.5.94 20,5% 94 P¥... —do=  deuspes.
. borty ' ' _ : ' . o o o o .
172, Shri R. Saikia P.U. Sc.) 13.7.62 17 11.88 1.6 4 1.6.94 Temp.. S/T ‘BoMc, Dibrugarh ,
- . . : . . ' . as--UJnc
73, Smt. Anita 3Jupta B.A. 40.3.569. 48,'1.88  16.7.94  16.3.94 Rt.  Neither AIR,Itanagar
Roy (Deb) : ‘ _ as. UDC
<74, Shri Bhaskar Dutte CBSE Tae 67 ‘igl?‘ﬁs 28,3 .94 28,3.94 Temp. —do~- DJk,Itenzyar
. ' ' ' as, DT
475. Shri B.C. Hazarika HSL( 1.5.56 110,30 12.5.%4  12.5.94 Tempes. S/C DuK,Tura
: ‘ as _re 0 : - ’ : ag”UsC
: RTIvOS
_ . aswla~i1 4 _
176, Shri D.P. Dhar- B.A. . 30.3,63  20.1.87°  30.4.94 30.,4.94 Pt. - Neither AIRAfzawl
, S < : : ' . : a5:UBC-
377. Shri S.J. Chakraborty 3.A. 27.1.64 . 10.2.89 23.5.94 23e5.94‘ Pt. -do~ AIR,Itanagar Now at AIR,
| . o . oo A : as UDC Silchar
78, Shri Narashi Deb =~ B.Com, $6.2,65 1.3.89 6,6,94 €.6.94 - Pt. . ~do- AIR, Tura
o | 1 ' S . o as. SK
79, Shri Joseph Keisiiny TELT 4.3,69 - 13.3.89 8.6.94 8.6.94 Pt S/T. DX, Imphal
. . ' o as UDC(Property Asstt.)
180. Shri R.B. 3urung HSLC  2%,10,.9 16.9,79 6.6.94  Gei.sm S
A as S/G 3 _ ' , as UDC
181, Shri /,4\, Medhi 4.11.64  23.3.69  30.4.94 30,4.94  Pt, ~do- - DiK,3uwahati |
- CorLLd~ooe16
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4. Snri 3.K. Singh - B.2 . $2.,1,69 17.7. 89 3.10.94 3.1..94 Temn. Neitaer DDK,Kohima
’ - . . - _ _ as UDC

95, Smt. Xahini Deb 3arma B.r 11,12,69 . 31.t 89 C31.1.74 31.°0.94 Pt; o s/T . DDK,Agaztala
- ' as UDC

95, Shri Utpal Biswas X1 L2 4,67 18. ,39 30.5.€. 30.2.95 P s/c AIR,Pas’ghat
Fa.sed . , . as LDC

.7, Smt. }¥, Lyngdoh B, . : g.¢.63  21,¢ »F 15;2.€3 18,2,95 P.. | s/t DEK,Shillong

UudC
. Kam. T_‘althanpari Varte Pliv 17. = 25.,%.: - 30,10, 9 30:‘10;95 P . S/T AII{:,Q.iZa'\.'l
: as (0

33, Swk. L.B. Mawii PUC 1.1 .67 23.9.¢ 30.10.9  30.10.95 P .. s/T ~G~-

..5. shri X. Rokiamlova .  HELC 27...54  29.9.8¢ 14 11,92 44.11,95  Fv. s/T DDK,: izawl

3S Ui -

-
n
3
ct
3]

Aanjana Koyu A HSLC 25.9, 7 11.10.87 1.11.95 . 7,111,959 . Teud. s/T ccw(C . ,AIR,
: : ' ' : Tanzger as UDC

% Miss Laldingpuii . D.A " 1.3:6. 42 4. 2¢ 14,41,95  1- 11,95 Pt s/T DDK . I-iphal
DunhTil : ' as Uo’
3. -Shi chimlal Sarma o, 2o 2.12.3¢ & 12.87 2. 41.98 T 1.0 Pt Neithe  Ug¥, 3 wenaild
23 JIK
. I - - . - c - -~ = 208 .
4, Srr: J C. BagUﬁc ERE R 1,414,659 13.32.59 £3,11.9% . 2%, 1.95 Te p. S/7 Ala, {hhima
as ULL
.5, Shri A.N. Sarma B.A . R I Dy v s Sl e T =7 S S A R
2 Shzi S. Nendi S PN S IV TP ¢ R.600 - 1QIRLER 2 kY5 Tem:
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- S < BN 4 __ . 5 6 _ _ _ .- T . _8 . _ .- o _ __10_ ___= 1 _ _
' 207. shri I. Ramanujam B.Cor. . 9,3.64 . 12.3,90 :0.41.95  10.11.95 Pt. Neitner AIR,Kohima -
. 4 . . . . .. . . aSSUDc
008. Shri Pankaj Dey pUC 1.1.63 $9.2.90 - - Pt. ~do- ccw(cy,Axa,"Date'of .
- : ' S $#anagar joining as_
v as, UDG= UDC has not
‘ ' S receiveds
209. Shri B, Banik ‘ B.Sc.  20.1.64 ©9.3,90 6.41,95 (,11.95 pt. - =-do- AR, Tura
: _ o . , ' : . as UDC
%10, Shri T. Chakraborty B.A. - oi2,1.61 £2.3.63 6.41.99 6,11.95 Ft. —~do- PEC(NE),DD,
' ' , ' 3hy &as UDC
J11. Shri Ganesh KT. Deb  B.A.. . . ©.2.69 T 2,3.90 53.-2.05 23.12,95 pt.  -do- . DDK,Imphal’
| | T e | as ULC |
siz, Shri Sujit Kar Hare | 38.1.59 17, 4.90 oi. 41,67 24,i1,95  BPv. —do—  Ai,Pasighat
’ ' as WDC
Feork ik -
& ' 3
| e
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3.0 _Steps for identification of su
3.1 Abolish vécanf'pbsts-in excess 6f-the-revisqd '
RTINS (i,e.:redu¢ed)15&nchi¢ned~stxength. Ve T

:J?3:2""'Aécértain‘any,peisdh“in:théiéurpldSVZohé who-has a
: 1ien. on:another -post dnd wants to, revert %o that
post; if so,greygptjsuoh person, -t oo T

ot c

3,30 A@just/dispoéé?ofipersons:who‘are,in'excess?of the
V777 peviged .sanctioned strength and *are not eligible for
v pedeployment through the Surplus Cell, in accordance
“s%  with instructions 6f the Department of Personnel &

~w o Administrative Réforms,cqntained:in'O-M'N°'28017/1/75’
“"v - Eptt(D): dated 28th’ Auguat, 19784 (as amended from
¥//;.§.j Determinegtﬁé?ﬁumﬁéfiof}ﬁéiééﬁslyet;tolbe decdared

pooenide " surplus,  ‘Preparé a list. .of juniormost persons -
“ino0+ equal to such number: by, following:the.reverse .order

et

7 of“seniority. :

3,4,2 If the orgahisation isgbging woﬁndﬂu§ﬂin'fbutdqthough
in phases, declare-staff surplus pot in the reverse
order of seniority, but strictly Ih accordance with

/f' . the.regular SGnic;ityn;$sel£¢3%wi# R R S T
~N3,5,1

Where employee are.to be declared surplus out of a
cadre in the reverse order of .seniority, invite
options from ‘tho persons higher up in the laddexr of
geniotiry, who would suP-moto like to be decdared
surplus in preference to thelr juniors included in
the aforeseid 1ist (vide steps 3.4.1 above) for

~ aveiling of the benefit of voluntary. retirement or-

- redeployment. Obtain options from such staff in the

proforma (Annemure,Il) circulated hexewith and
preserve the samee ... . ...yl oa

i

-3,5,2 Where surplus employees are to be declared surplus
in the order of ‘seniority, seniors may at. theix

.~ option be allowed: to stay back-in -vus crgond eation
"~ for being surrendered at a later stage and their

juniors surrnddred forthwith, making it.specifioally
clear to them (i.e., the seniox optants) that by
opting to stay back .théy would lose in point of :
seniority in the. new offices where, their juniors -
would be getting redeployed earlier, = ' ~

\//;.65 ' 'Now identify the persons duc “to We declared surplus.
. The 1ist thus prepared will consist of - :
(2) the senior persons who have opted suo moto : '
tfor being -declared surplus,.and R
,‘\JQp) junior-most ‘persons required .to wake up the
DL ,otal as at para 3.4.1. ‘above. - g

RPN VAR

\)

r——r . R AL W1 SR N
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/

;ffégrtho caso of an organisation to be woundup in S

‘phases, ;1% will consist of the-seniormost -persons =~ . L
< 'who have, no¥:opted’ for staying,back, in.the organisation), .

.1/ — g&
4 . I

T e T T e ‘ ' o
If .a permanent post required .to be abolished is - o
held ‘by a.person who'is on deputation to some other -
post, he .should be, given a.notice #0.revert to the
permanent post and algo informed. that'in the-.event
of his choosing not- to‘revert, rheushall be. keft'
without-a lien on ‘abolition of hig permanent post
and will congequently.not; be - ableybo -revert. to his .,
parent. grganisation/cadre latex,. - In:ithe, pvent .of : - .
reversion .of: auch: avdeputationigt to-his parent cadre, ' .
.. he:will-ba deolared; surplug’ and the.juniormost  person E :
o officeiating. in.the cadre. will.berllablerto. reversion/ - . . ,

t

retrenchment ‘48 the-case may:be,: , ...in -

5.7.1 Prepare a list of the persons so identified as -~
surplus in.thé cadre, arranged in the prevailing
order of inter-se seniority, R BT
3.8 Examinoe whether the number of Scheduled Caste Officials
in the remaining cadre falls short of the percentage
presoribed for their recmuitment to .the cadre/post
in question; if so, -to the: cxtent of. deficiency, the
Scheduled Caste employees (1f-any) -abongst those .-
identified: to. be declared surplus,, should be retained
and’ equal number of juniormost persons belonging to
the genexral category.added.to the list of pexrsons to
be declared” surplus.’ ™ 1 e T .

R R N Y RIS S S
A ‘ t ! » . L i IV . "_’ Popo e . . '
AT PN S A A T R L v
3.9 Repeat’ the same process to' enaure maintenance of the

representation of ‘officials belonging to ‘the: .
Scheduled, Tribeg in-the coptinuing cadxe. . - ... -
3.10  While doing 80, the 'Scheduled Caste and Scheduled
Tribe officials who have gup-poto . opted (vide step
3.5.1.'aboye): for' being declared -surplus,eithexr to ...
avail' of the facility, of: voluntary retirement or -
redoployient,  should not be hold. back. Barrifg such
optants other Scheduled Caste or ‘Schedulec' fribe , - , .
enployees who, have to bs hold back to.make up the : : !
deficiency in.‘their representation -in the contimuing
cadre, should be retained in:the order .of their interse . -

seniority, . PRI

. s .
, PR A . vy o
v R € - e s .,

. Y J ' 5 . * ’ . .

J.11 Where one of the spoumes working. in, the; same organigation

is declared surplus. (or has already-been redeployed

on being so declar¢d ,surplus) in the ordinary course,

but the other spousc. is not.eligible. and cannot be

declared surplus in the i{xYdinary course,, incihuding

also on the.basis of hig/hex. option, -there should be

no objection in allowing the . lgft-~over. sppuse being

declared surplus in preference-to his/her seniors who

have opted for gimilar treatment, provided such spouse

has supmoto opted for being transferred. to the Surplus

Cell on an out-of-twm basia (with all.the attendant

conseqaontes of such out-of-turn transfer) and the
grant of this concession docs not deprive another

'o o'o 0..,}18'/-.‘

el A . . . . . a . -
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To, _ :

The Dy. Director General(NER),
All India Radio,

Chandmari. / /‘I'v‘l
Guwahati-761 Q03. : Date 03~10-9€;///

( Through proper channel )

\

Subject 13 Transfer (in the same capacity) td‘Lunglei--*,él
insertion of the word 'SURPLUS' in the érder.

Reference : Your letter No.DLG(NE)/Transfer/96/333
dt125-9-96, | A

Sir, .

With reference to the transfer order cited
above, it came to light that I have been transferred as
a surplus staff of Civil Construction Wing, All India
Radio,(0/0 the Executive Engineer(C)), Guwahati to
411 India Radio, Lunglei.

: 1 beg to state that I am not surplus, becaUS§ -'
there are numbers of UDC's in our cadre, who are junior '
to me. ‘ ‘

Under the circumstances, I hunbly pray that -
I may not be treated as surplus and the transfer order
dt:25-9-96 may kindly be cancelled and I may be posted
at Guwahati or at any station of my choice. ’

Yours faithfully,

e
- o

—



